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Present:- None for the complainant. 

IO in person.

Status report has been filed by the IO. IO states that the final report

shall be tentatively filed within 45 days. Considered. 

None has appeared on behalf of the complainant.

In  the interest  of  justice,  no adverse order  is  passed against  the

complainant.

Now  to  come  up  for  filing  of  status  report/  appearance  of  the

complainant/ further proceedings on 16.11.2022.
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